Schedule Il
Form B
Public announcement
(Regulation 12 of the insolvency and bankruptey (liquidation process) regulations, 2016)
For the attention of the stakeholders of [M/s. Hindupur Bio-energy Private Limited]
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Debtor is Incorporated/ Registered

1. | Name of Corporate Debtor M/s.Hindupur Bio-energy Private Limited ‘l
2. [ Date of Incorporation of Corporate Debto{ 7-12-2001 I
3. | Authority under which Corporate | Companiesact1956, Roc Hyderabad

v A0 Tod slieT Al ozt do| 7-12:2001

PO 2erb g, sTeTBoL |Solle Sgo 1956, ROC TrooeeE

Corporate identity number/limitediiability
identfication number of corporate debto
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Kukatpally, Hyderabad, Telangana 500072

5. | Address of the Registered Office and 6-3-1109/A, 3rd floor, Navabharat chambers, raj S EETT o = =
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6. | Dale fcusire o rsohency Resduton Py 10th November 2020 e -
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7. | Liquidation commencement date of 10th November 2020 s =
corporate Debtor 1 'V:.M;:’* P, DR EAT 10 £o0k, 2020
8. | Name, address, email address, | Narala varalakshmi h.no. 1-8-588/29/A, - S =P 1 BN sis
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Last date for Submission of Claimg

0. 12th December 2020
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commencement of liquidation ofthe Mis. Hindu pur Bio-Energy private Limited on 10th November 2020.
The stakeholders of W/s. Hindupur Bio-Energy private Limited are hereby called upon to submita of thei
claims up date with proof on before 12th D 2020totheadd: d against serial number 9.
The financial creditors shall submit their proof of claims by electronic means only. Al other stake holder:
may submitthe proof of claims in person, by postor by electronic means
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Form C : proof of claim by operational creditors
except workmen and employees

Form E : proof of claim by workmen or employee

Form D: proof of claim by financial
creditors

Form F : proof of claim by authorized
representative of workmen or employee

Form G : proof of claim by any other stakeholder
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Note: A bove forms may be downloaded from ibbi webpage https:/ibbi.gov.in/home/download
Submission of false or misleading proofs of claim shallattract penalties.
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Date: 13th November 2020
Place:Hyderabad

Narala varalakshmi
Liquidator of M/s. Hindupur bio-Energy Private Limited
Regn No: IBBI/IPA-002/IP-N00620/2018-2019/11980
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Risg No: IBBINPR-O021P-NOOS202018-201011980

Financial Express dated —13.11.2020

Mana Telangana dated — 13-11-2020




